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THE UNION DUTIES OF EXCISE (DISTRIBUTION)
AMENDMENT ACT, 1965

" No. 47 or 1965

. [17th December, 1965)
An Act further \ to amend the Union Duties of Excise
“(Distribution) Agt, 1962. \

Br it enacted by Rarliament in the Sixteenth Year of the Republie
.of India as follows: —

1. (1) This Act may, be called the Union Duties of Execise (Distri- Short

‘bution) Amendment Ac{, 1965. title and
. commence-
~ (2) Tt shall come into\force on the 1st day of April, 1966. ment, -

_ 2. In the long title of the Union Duties of Excise (Distribution) Ametnd-
ment of

JAct, 1962 (hereinafter referred to as the principal Act), for the long title,

4

ated the 14th day of December, 19617,

words, figures and letters
“dated the 12th day of August, 1965” i

‘the words, figures and letter.
shall be substituted.

3. In section.2 of the,.princiéal Act, for the words and figures “on Amend-
each of the articles specified in the Schedule to this Act, as defined in ®entot

the First Schedule to the Centril Excises and Salt Act, 1944”, the S¢ton

words, brackets and figures “and\of the duties of excise levied and
collected under the Mineral Prodycts (Additional Duties of Excise:
and Customs) Act, 1958” shall be swbstituted.

ct, the following section shall be Substitu-
tion of

new
section
for sec-
tion 3.

4. For section 3 of the principal
substituted, namely: —

“3. During each financial year cymmencing on and after the Distribu-
tion of a

1st day of April, 1966, there shall be paid out of the Consolidated papi of
Fund of India to each of the States specified in column 1 of the gntii%rsl of

Table below such percentage of the distributable Union duties e;cise
] \ among

A the
433 States,
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434 Union Duties \of Excise (Distribution) [acT 47 oF 1965]

Amendment
of excise as is set out against it in column 2:—
TABLE )
State B N o Percentage
Andhra Pradesh?, ‘ . . . \ R 777
Assam . 3°32
Bihar 10-03
~ Gujarat . PN . . 5\ , . . 480
Jammu and Kashmir , 226
Kerala 4-16
Madhya Pradesh 7°40
Madras 718
. Maharashtra 8f23
Mysore 541
Nagaland . 221 :
Orissa 4+82 ‘
- Punjab 486 '
. Rajasthan © 5706
- Uttar Pradesh . 14°98
West Bengal = . . t . . . . \ . . . ‘ . ’ 751"
g)fmésc%gn 5. The Schedule to the principal Act, s}}a\lll be omitted.
dule. : : _ .




